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Purchase of cocoa through S.T.C.

7597.  SHRI  GEORGE  JOSEPH 
MUNDACKAL: Will the Minister  of 
AGRICULTURE be pleased to state:

(a)  whether Government are aware 
that ‘cocoa’ production in our country 
is already surplus and the price  of 
wet ‘cocoa beans' has crashed down

from Rs. 18 to Rs. 5-30 per kg. and 
actually there are no purchasers now; 
and

(b)  whether Government propose to 
purchase this valuable food  product 
through S.T.C. and export to U.S.S.R. 
or to any consuming country at  the 
earliest as it is a perishable goods to 
save the poor and marginal farmers?.

THE MINISTER OF STATE IN THE 
MINISTRY  OF  AGRICULTURE 
(SHRI  R.  r.  SWAMINATHAN):
(a)  As per the information received 
from the State Governments, there has 
been an increase in the production of 
cocoa.  International prices of  cocoa 
beans in the past were higher  and 
since bulk of the  requirement  was 
being imported, local prices were cor­
respondingly higher than they are now. 
Kerala State Cooperative  Marketing 
Federation is purchasing  wet cocoa 
beans from farmers at Rs. 5-30 per kg.

(b)  There is no restriction on  the 
export of cocoa and the item can be 
exported by any exporter to any coun­
try including U.S.S.R. However, w.e.f. 
16th July, 1980 the import  of cocoa 
beans and cocoa powder has been can­
alised through S.T.C. to safeguard the 
interest of farmers growing cocoa.

Effect of Preservation of Wild Life Act 
on export of birds to foreign countries

7598.  SHRI ZAINUL BASHER: Will 
the Minister of  AGRICULTURE  be 
pleased to state:

(a) whether it is a fact that Preser­
vation of Wild Life Act has affected 
the export of birds to foreign countries 
resulting in huge losses o' foreign ex­
change;

(b) whether the attention  of  the 
Ministry of Agriculture has been drawn 
towards the fact that this law covers 
most of the birds which are not  in 
danger of elimination; and

(c) if so, wHat action Government 
are proposing to take in the matter?




